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Report by way of affidavit of the Regional Officer, 

Haryana State Pollution Control Board, Gurugram Region 

(North) in compliance of order dated 18.09.2025 & 

27.10.2025 

Madhav Sinhal, Counsel for 
Haryana State Pollution Control Board 
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E-28, LGF, LAJPAT NAGAR

MOB NO- 9041205550
EMAIL- madhav.sinhal@gmail.com
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